
HI6H COURT OF ANDHRA PRADESH AT AMARAVATHI

ABSTRACT

District ond Sessions Judges - Tronsfers ond Postings of District ond

Sessions Judges - ORDERS - ISSUED.

NOTIFICATION NO. 52O-B.5PL. DATED:25.07.2019.
READ:

High Court's Proceedings Roc.No.60O6/2019-8.5p1., doted
tt.o7.?otg

The High Court mode the following Tronsfer ond Posting of
District qnd Sessions Judge:

i) Sri E.Bhimo Roo, will immediotely hondover chorge of his
post ond olso the post of I Addl. District ond Sessions

Judge, Vizionogorom which post he is holding full odditionol
charge to the Speciol Judge for triol of coses under SCs

ond STs (POA) Act, 1989-cum-IV Addl. District ond

Sessions Judge, Vizionogorom and proceed to his new

stotion. He sholl toke chorge of his post ond olso the post

of Prl. District ond Sessions Judge, Krishno ot
Mochilipotnom from Sri M.Romo Krishno onthe Afternoon of
31.07.2019 which post he is holding os full odditionol chorge.

ii) Sri E.Bhimo Roo, ofter ossumption of charge os I Addl. District
ond Sessions Judge, Krishno ot Mochilipotnom, will be in full
odditionol chorge of the post of Prl. District ond Sessions

Judge, Krishno ot Mochilipotnom, until further orders.

iii) The Speciol Judge for triql of coses under SCs ond STs (POA)

Act-cum-fV Addl. District ond Sessions Judge, Vizionogorom will

be in full odditionol charge of the posts of trudge, Fomily Court-

cum-fll Addl. District ond Sessions Judge, Vizionogorom ond

I Addl. District ond Sessions Judge, Vizionogorom. until further
orders.

ROC. NO. 5991201 9 - B. SPL.

Sri E.Bhimo Roo, Judge. Fomily Court-cum-fff Addl. Distnict ond

Sessions Judge, Vizionogorom is tronsferred ond posted os I Addl.
District ond Sessions ludge, Krishno ot Mochilipotnom, VICE Sri M.Romo

Krishnq, who is due to retire from service on ottoining the age of
superonnuotio n on 31.O7 .2019 .
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iv) Sri M.Romo Krishno, who is due to relire f rom service on the AN
of 31.07.2019 on ottoining the age of superonnuotion will
hondover charge of his post ond olso the post of Prl. District
ond Sessions Judge, Krishno ot Mochilipotnom which post he is
holding full odditionol charge to Sri E.Bhimo Roo, on the AN of
31.07.2019 insteod of VI Addl. District ond Sessions Judge,
Mochilipotnom.

NOTE: The Order ploced in the Hiqh Court's Websife http://hc.op.nic. in and

the downlooded copy from the web site is volid for relieving ond joining

duty.
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T h e of f i cer s concerned.
The Prl. Pvt. Secretory to Hon'ble the Acting Chief Justice ond Personal

Secretories to Hon'ble Judges (for placing before their Lordships kind perusol).

The Registror General ond Other Registrors, High Court of Andhra Prodesh.
The Registror (I.T)-cum-Centrol Project Coordinotor, High Court of Andhro
Pradesh. (with a request to direct the concerned to uplood the proceedings in
the High Court's Website)
The Secretory lo 5overnraenl , Low (L.A & J - SC.F), Deportment, 6overnment of
Andhro Prodesh, Amorovothi ot Velogopudi, Guntur District.
The Member Secretary, Andhro Prodesh State Legol Services Authority,
Amorovothi, 6untur District.
The Prl. District and Sessions Judges, Krishno at Mochilipotnom ond

Vizionagorom.
The I Addl. District ond Sessions Judges, Krishno ot Mochilipotnom ond

Vizionogorom.
The Judge, Fomily Court-cum-Ill Addl. District ond Sessions Judge,
Vizionogorom
The Speciol Judge for trial of coses under SCs ond STs (POA) Act-cum-Iv Addl.

District ond Sessions Judge, Vizionogorom.
The VI Addl. District ond Sessions Judge, Krishno ot Mochilipotnam.
The District Treosury Otficers, Mochilipotnam, Krishno District ond

Vizionogoram.
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13. THE SECTIoN oFFICERS:-
(o) B.Section, (b) D.II Section, (c) Vigilonce Cell, (d) E.Section (e) Work Review

Cell, (f) O.P. Cell, (9) D.Budget, (h) Enquiry Cell (i) Compufer Section, (J) Speciol

Officers Section, High Court of Andhro Pradesh, Amaravoti.


